
From

To,

THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM anO lnulrecxlt- pnaoesnl

No.HC.VII_S1/ 29211 rt lf X IA

Smti Jayashree Bora,

Joint Registrar (Vlgilance),

Gauhati High Court,

Guwahati.

Smti. Angjeeeta Mahanta,
Principal Judge, Family Court-III,

Kamrup(M), Guwahati.
Iu
December,2024

Casual leave.

Your letter No. FCK3l2lt4lP)1389124 dated t6.12.2024

Dated Guwahatj, the \7

With reference to the above, I am directed to inform you that you have been
granted casual leave on 19.12.2024 and 2o,L2.2o24. The counsellor, Famity Court-III,
Kamrup(M), Guwahati will remain in charge of your Court and Offlce in your absence.

Yours faithfully,

Sub:-

Ref:-

Madam,

Memo No.HC.Vll-5ll2O2tl I rg8 ! lA, dated /
Copy foMarded to:

,/
-f The Project l4anager, Gauhati High Court.

st/-
]T. REGISTRAR (VIG ITANCE)

18-\Z-21


